Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

Consolidated list of orders ready for Pronouncement on 11.08.2026

Before Shri Om Prakash Kan_t, AM & Shri Anikesh Banerjee, JM

~ ASSISTAN

Sr A , _ .Bench/ Date of
No. ITA No - Name of the asseessee Author Hearing
‘1 { ITA {4880/M/26 |[Mohammed Javid Hiraji Raj Shaikh D/IM 07.08.2026.
2 | ITA |2367/M/26 |Dreamz Mynewcar India Pvt. Ltd. . D/IJM | 06.08.2026
15883 & — ST - ; .
34 ITA ] 5885/ M/26 Benzer Tower Co-operative Housing Soc. Ltd. _H(SMC_) /IM| 07.08.2026
4 | ITA |9510/M/25 |Ramchand Hardasmal Dhanwam _D/JM 07.08.2026
6 | ITA |5811/M/26 |Rozina Neal Shah H(SMC)/JM| 07.08.2026
— 1955 & : — - : e
-8 ITA ‘956A/M/26v Dh1raj an'dFCompany B | D/JM 06.0»_8.2026_

REGISTRAR




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“D & H(SMC)” MUMBAI

36

BEFORE SHRI OM PRAKASH KANT, HON’BLE ACCOUNTANT MEMBER

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL M

AND

EMBER

List of orders to be Jprpnbunced on 11*" August, 2026 (Tuesday)

" Mumbai, Dt : 10/08/2026

Sr.No. | ITA Number | Name of Assessee Date of | Bench | Author
. ‘ ~ hearing ‘
1 4880/M/26 | MOHAMMED JAVID 07/08/26 | D M
: HIRAIJI RAJ SHAIKH
2 2367/M/26 DREAMZ MYNEWCAR 06/08/26 D M
, INDIA P. LTD. |
3 5883/M/26 BENZER TOWER 07/08/26 JM
5885/M/26 | COOPERATIVE | H(SMC)
‘ HOUSING SOC. LTD.
4 9510/M/25 | RAMCHAND 07/08/26 D m
HARDASMAL
DHANWANI
5 5811/M/26 | ROZINA NEAL SHAH 07/08/26 | H(SMC) | JM
6 955 & DHIRAJ AND COMPANY | 06/08/26 | D M.
956/M/26 |
Saumya
Sr.PS



